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FOREST, ECOLOGY & ENVIRONMENT 
DEPARTMENT,  

UT SECRETARIAT, LADAKH 
Phone No: 01982 - 257561, Fax No 257435 

 
 
 

अ�धसूचना 
 

लद्दाख, 14 अगस्त 2023 

का.आ.59 :- वन्य जीव (संर�ण) अ�ध�नयम, 1972 क� धारा 4 क� उपधारा 1 के खंड (ए) द्वारा प्रद� शिक्तय� 
का प्रयोग करते हुए, माननीय उपराज्यपाल, संघ राज्य प्रशासन लद्दाख एतदद्वारा मुख्य वन संर�क, संघ राज्य 

 लद्दाख, 14 अगस्त, 2023  

 LADAKH, MONDAY, AUGUST, 14, 2023  

भारत सरकार 
GOVERNMENT OF INDIA 
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लद्दाख को इस अ�ध�नयम के तहत अपने कतर्व्य� का पालन करने और अपनी शिक्तय� का प्रयोग करने के �लए 
मुख्य वन्यजीव वाडर्न, संघ राज्य लद्दाख �नयुक्त करते ह�।   

 
माननीय उपराज्यपाल, संघ राज्य लद्दाख के आदेश से जार�। 

                                      
(डॉ. पवन कोतवाल, आईएएस) 

                                                       सलाहकार एवं स�चव 

वन, पा�रिस्थ�तक� एवं पयार्वरण �वभाग 

                                                      संघ राज्य लद्दाख 
 

सं. A-19/6/2023/                                  �दनांक:  14.08.2023 
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FOREST, ECOLOGY & ENVIRONMENT 
DEPARTMENT,  

UT SECRETARIAT, LADAKH 
Phone No: 01982 - 257561, Fax No 257435 

 
 

Notification 
 

Ladakh, the 14th of August 2023 
 
S.O. 59 :- In exercise of the powers conferred by clause (a) of sub-section 1 of section 4 of the Wild Life (Protection) Act, 
1972 (Act No. 53 of 1972), the Hon’ble Lieutenant Governor/ Administrator of the Union territory of Ladakh hereby 
appoints the Chief Conservator of Forests, Union territory of Ladakh as the Chief Wild Life Warden, Union territory of 
Ladakh to perform his duties and exercise his powers by or under this Act. 
 

 
By order of the Hon’ble Lieutenant Governor, Union territory of Ladakh. 

  
 
 

                                                
                                      

(Dr. Pawan Kotwal, IAS), 
Advisor & Administrative Secretary, FE&E 

UT of Ladakh. 
  
No. A-19/6/2023/                                                      Dated:   14.08.2023 

  
 
 
 
 
 
  
 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 
consequences and also for any other misrepresentation etc.” 
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